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imamw
and Reguiation) Act, 1951 by M/a
Cadbury (I) Limited

8520. SHRI SRIKRISHNA SINGH:
Will the Minister of AGRICULTURE
AND IRRIGATION be leased to state:

(a) whether any show cause notice
has been issued to M|s. Cadbury (I)
Ltd. for violation of the provisions of
the Industries (Development and
Regulation) Act, 1951;

(b) if so,when;
-—

(c) whether any reply has since
been received by Government in
" regard thereof; and

-

(a) any action taken by Govern-
ment against the company?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b). The show cause notice was 18sued

to the Company on 13th September,
1978.

{c) Yes, Sir.
(d) The matter is beilng examined,

Discovery of Tusmel in Bhubaneshwar

4521, SHRI SARAT KAR: Will the
SOCIAL

(a) whether it is a fact that the
detaction of a 4 m-long, 2 m-wide
ang 1.5 m-high underground tunnel
_in the heart of the State Capital of
Orissa (Bhubaneshwar) was discover-
ed recently; and

(b) 1t so, the Setails thereof?

THE MINISTER OF EDUCATION,
SOCIAE. WELFARE AND CULTURN
(DR. PRADAF CHANDRA CHUN-
DER): (a) No, Sir. However, apith
natural Istarite formation has bems
disoovered thare.

(b} The pit bas no archagologienl
Inportanoe.

Adoording to the Asslst-
ant Enginser, P.W.D., Bbhubsneswar

Wnitten Answers 202

Sub-Division, the size of thiy pit is
approximately 8.14 m. X 4.57T m.

Rura] Housing

0522. SHRI SURENDRA BIKRAM:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) what are the plans of the Cen-
tral Government to provide more and

more good gquality houging in rural .
aress of the country;

(b) which are those bodies which

capitals and policies; and

(c) why rural housing iz being
continuously ignored while wurban
housing has been getting more than
due importance?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Housing, including
rura]l housing, is in the State Sector.





